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  Ld. Counsel for the Petitioner  wants to 
withdraw the C.P.  for which he has filed a 
Memo which is taken on record.  Accordingly 
the C.P. is dropped with liberty to file  fresh 
O.A. as per law in case there is any 
outstanding grievances.   Notices 
discharged.  

( SWARUP KUMAR MISHRA) 

            MEMBER (J)             

( GOKUL CHANDRA PATI) 

           MEMBER (A)            
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